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2. That I state that the contents of the affidavit have been drafted by my 

counsel on my instructions and the contents of the same are true to 

my knowledge and nothing material has been concealed therefrom. 

 

BACKGROUND OF THE MATTER: 

3. That in the present matter, grievance of the Applicant is that Budhna 

river in Tehsil Kairana of District Shamli, Uttar Pradesh is facing 

environmental damage due to illegal solid waste dumping, discharge 

of untreated domestic sewage and widespread encroachment along its 

defined 8km course. Further, plea of the applicant is that Katha river 

is a tributary of river Yamuna which itself is a tributary of river 

Ganga. 

4. That the Hon’ble Tribunal vide order dated 26.02.2026 has issued 

notice to the Respondents and have further directed them to file their 

response. The relevant portion of the aforementioned order is as 

stated below: 

“…5. Issue notice to the respondents.  

6. Mr. Bhanwar Pal Singh Jadon, Learned Counsel accepts 

notice on behalf of respondent nos. 3, 6 and 7 and seeks four 

weeks’ time to file the reply…” 
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 RESPONSE IS AS STATED BELOW: 

5. That, in compliance of the directions issued by the Hon’ble Tribunal, 

a meeting dated 03.05.2026 was convened under the chairmanship of 

the District Magistrate, Shamli with all the concerned departments. 

During the meeting, Sub-Divisional Magistrate, Kairana; Tehsildar, 

Kairana; concerned Lekhpal; and Executive Engineer, Drainage 

Division Shamli were directed to carry out a spot inspection of the 

regarding the actual status of the Budhana River, its flow path, place 

of origin, and the status of encroachment thereupon. Furthermore, 

District Panchayati Raj Officer / Village Development Officers, Un 

and Kairana were directed to examine the dumping of solid waste in 

the Budhana River, the sources and quantity of domestic sewage, and 

the existing arrangement for its disposal. All the concerned officials 

were directed to submit their action taken reports within 2 days to the 

Deponent. 

A copy of the MOM dated 03.05.2026 is annexed herewith and 

marked as ANNEXURE-1. 

6. That in compliance of the directions issued by the Deponent, vide 

letter dated 04.05.2026 the Executive Engineer, Drainage Division, 

Shamli submitted their report. As per the report, it is submitted- 
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i. That, a spot inspection was conducted by the subordinate 

officers of the Drainage Division, Shamli. 

ii. That the Ahmadgarh Drain is a storm water/rain water 

drain which originates from a pond situated at Village 

Ahmadgarh (Khedi Junardar), Tehsil Kairana, District Shamli. 

The said pond is recorded in the revenue records under Gata 

Nos. 20, 215, 46 and 48. 

iii. That as per the revenue records, the Ahmadgarh storm water 

Drain is under the control and maintenance of the Irrigation 

and Water Resources Department, Shamli. 

iv. That the Ahmadgarh Drain physically exists on Gata Nos. 26, 

333, 512 and 552, which are also recorded in the revenue 

records in the name of “Nala”. 

v. That in Village Bibipur Jalalabad, the Ahmadgarh Drain 

exists physically over Gata No. 78; however, the said Gata 

number is not recorded in the name of the Irrigation 

Department in the revenue records. 

vi. That in Village Ratondh, Gata Nos. 16, 19, 26, 43, 162, 165, 

195M, 321 and 329 are recorded in the revenue records in the 
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name of “Nala”, and the Ahmadgarh Drain is also physically 

situated over the said Gata numbers. 

vii. That the Ahmadgarh Drain traverses through four villages 

before ultimately merging into the Budhna river at Pavti Khurd, 

Tehsil Kairana which then merges with Katha River at Village 

Pavti Khurd. 

viii. That in Village Pavti Khurd, no Gata number is recorded in the 

name of “Nala”. Gata Nos. 182M, 189M and 358M are 

recorded in the revenue records in the name of 

“Budhna River”. 

ix. That the Ahmadgarh Drain is a seasonal/rain-fed 

drain. 

x. That the total length of the said storm water drain merging into 

Budhna River is approximately 8.00 kilometres and its average 

width is approximately 2.75 metres. 

xi. That regular maintenance and cleaning of the drain is 

undertaken by the Department at intervals of every three years. 

xii. That the cleaning work of the Ahmadgarh Drain was duly 

carried out during the year 2024–25. 
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The photographs of the cleaning work is annexed herewith and 

marked as ANNEXURE-2. 

A copy of letter dated 04.05.2026 is annexed herewith and marked 

as ANNEXURE-3. 

 

7. That, as per the report received by the Deponent from the SDM, 

Shamli vide letter dated 05.05.2026, it is submitted that- 

i. That a report dated 05.05.2026 was obtained from the 

Tehsildar, Kairana regarding the status of the Budhna River 

along with the current revenue records. 

A copy of the revenue records along with the report by the 

Tehsildar are annexed herewith and marked as ANNEXURE-

4. 

ii. That, upon examination of the revenue records, including the 

current Khatauni and Chakbandi records, it has been found that 

the Budhna River flows only in Village Pavti Khurd at Khasra 

No. 182M admeasuring 0.0410 hectares, Khasra No. 189Mi 

admeasuring 0.1800 hectares and Khasra No. 368M 

admeasuring 0.0200 hectares, comprising a total of 03 plots 

admeasuring 0.2410 hectares, recorded in the revenue records 

in the name of “Budhna River”. 
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iii. That the aforesaid findings are based upon the documentary 

verification conducted from the official revenue records 

maintained by the concerned revenue authorities. 

A copy of the letter dated 05.05.2026 by the SDM, Shamli is annexed 

herewith and marked as ANNEXURE-5. 

 

8. That, thereafter, vide letter dated 06.05.2026 the Block Development 

Officer, Unn has submitted its report, stating- 

i. That the verification of the Budhna River situated within 

Development Block Un was conducted through the concerned 

Gram Panchayat Secretaries. 

ii. That the verification/spot inspection was carried out in the 

villages namely Khedi Junardar, Dabhedi Buzurg, Ratondh, 

Bibipur Jalalabad, Ashrafpur and Pavti Khurd. 

iii. That, during the inspection in the aforementioned villages, no 

solid waste of any kind was found to be dumped at the 8 kms 

stretch. 

iv. That it has further been reported that Solid Waste Management 

Centres have been established in the aforesaid villages for 

collection, management and disposal of solid waste generated 
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within the villages. That the solid waste generated in the 

aforesaid villages is being disposed of through the said Solid 

Waste Management Centres. 

The photographs of the solid waste centres is annexed herewith 

and marked as ANNEXURE-6. 

A copy of the letter dated 06.05.2026 by the BDO, Unn is annexed 

herewith and marked as ANNEXURE-7. 

 

9. That an inspection dated 07.05.2026 has been conducted by the 

UPPCB, the inspection report dated 07.05.2026 states as follows- 

i. That, during the course of inspection, it was observed that the 

Ahmadgarh Drain originates from a pond recorded under 

Khasra Nos. 20 and 21(a) situated at Village Ahmadgarh (Khedi 

Junardar), Tehsil Kairana, District Shamli and traverses 

through Villages Ahmadgarh (Khedi Junardar), Bibipur 

Jalalabad and Ashrafpur, and ultimately merges into the 

Budhna River which then goes into Katha River at Village 

Pawati Khurd, Tehsil Kairana, District Shamli. 

ii. That the said drainage channel is recorded in the revenue 

records as “Nala” under Khasra Nos. 26, 333, 512, 552, 250(M), 
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19, 16, 43, 165, 162, 195(M), 329, 321, 256(A), 335(A) and 425 

situated in Villages Khedi Junardar, Dabhedi Bujurg, Ratondh, 

Ashrafpur, Bibipur Jalalabad and adjoining revenue areas 

falling within Pargana Bidoli, Tehsil Kairana, District Shamli. 

iii. That the Ahmadgarh Drain merging into the Budhna River is a 

seasonal/rain-fed drain. The drain and River have a total 

combined length of approximately 08 kilometres and an 

average width of approximately 2.75 metres. The periodic 

cleaning of the drain is undertaken at intervals of every three 

years. 

iv. That, in the revenue records, Khasra Nos. 182(M), 

189(Min) and 358(M), situated at Village Pawati 

Khurd, Pargana Bidoli, Tehsil Kairana, District 

Shamli, are recorded in the name of “Budhana River”. 

 

v. That, during the site inspection, it was observed that NO 

direct discharge of untreated domestic sewage 

generated from nearby villages namely Ahmadgarh, 

Dabhedi Khurd, Ratondh and Pawati Khurd is being 

discharged into the Budhana River. 
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A copy of the inspection report dated 07.05.2026 is annexed 

herewith and marked as ANNEXURE-8. 

 

10. That, in view of the above, it is humbly submitted that the 

Budhna River flows only in Village Pavti Khurd at Khasra No. 182M 

admeasuring 0.0410 hectares, Khasra No. 189Mi admeasuring 

0.1800 hectares and Khasra No. 368M admeasuring 0.0200 hectares, 

comprising a total of 03 plots admeasuring 0.2410 hectares, recorded 

in the revenue records in the name of “Budhna River”. 

 

11. That, as per the revenue records pertaining to Fasli Year 1359, Khasra 

No. 182M, Khasra No. 189Mi and Khasra No. 368M, which are 

presently recorded in the name of “Budhna River”, were earlier 

recorded in the revenue records in the name of “Katha River”. 

A copy of the 1359 fasli revenue records is annexed herewith and 

marked as ANNEXURE-9. 

 

12. Hence, the present affidavit is being filed for the kind consideration 

and perusal of this Hon’ble Tribunal. 
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